15-03-2023 Papers Laid on the Table of the House by Ministers/Members PAPERS LAID ON THE TABLE
Danve, Shri Raosaheb Patil Prakash, Shri Som Jardosh, Smt. Darshana Vikram Prakash, Shri Som Chauhan,
Shri Devusinh Jesingbhai

Papers Laid on the Table of the House by Ministers/Members
Item No. 2, Shri Danve Raosaheb Dadarao.

? (Interruptions)

I HATAT | IS WA, SIS HATy W Iy Al aYT W HATAd A ey w@:t (oft gree

IGETRd SIGRTE): 1T IS off, # Fafifad o 94T e IR 39 d1 § -

(1) ST AT, 2013 BT YRT 394 B IU-YRT 1(T) & 3idvid FHgdfaRad u=f o

TH-US Uld (Bal4 TUT 3ot TRBR):-

@H) R Sifcrasis Hu-t RIS, BIURISH & a¥ 2021-2022 & HTABRUT
P WDHR gRT TJHIET|

@) R piferasis &l fofies, SIumsd &1 9 2021-2022 &1 aiit®
yfdaeH, TETRIfed oRd 9T 39 R Hdas-Heaa@asied of few fori|

2) DA HATTT BT dY 2023-2024 D FIT-UROMTHT 3IHE0 FRAT HT TH U

(=<t quUT 3USIt T¥H ) |
[Placed in Library, See No. LT 9117/17/23]

? (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (SHRI SOM PARKASH): Sir, on

behalf of Shrimati Anupriya Singh Patel, I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-section

1(b) of Section 394 of the Companies Act, 2013:-

(1) Review by the Government of the working of the State Trading Corporation

of India Limited, New Delhi, for the year 2021-2022.

(i1) Annual Report of the State Trading Corporation of India Limited, New Delhi,
for the year 2021-2022, along with Audited Accounts and comments of the Comptroller and

Auditor General thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.

[Placed in Library, See No. LT 9118/17/23]



(3) (1) A copy of the Annual Report (Hindi and English versions) of the Tobacco
Board, Guntur, for the year 2021-2022, along with Audited Accounts.

(1) A copy of the Review (Hindi and English versions) by the Government of the
working of the Tobacco Board, Guntur, for the year 2021-2022.

(4) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (3) above.

[Placed in Library, See No. LT 9119/17/23]

(5) A copy each of the following Notifications (Hindi and English versions)
under sub-section 3 of Section 19 of the Foreign Trade (Development & Regulation) Act,
1992:-

(1) S.0.383(E) published in Gazette of India dated 24th January, 2023,
notifying certain amendments in import policy condition of Urea [Exim Code 31021000] in
the ITC (HS) 2022, Schedule-1 (Import Policy).

(i1) S.0.678(E) published in Gazette of India dated 14th February, 2023,
notifying certain amendments in import policy and policy condition of ITC (HS) Code
080280 of Chapter-08 and ITC (HS) Code 2106 90 30 of Chapter-21 of ITC (HS), 2022,
Schedule-I (Import Policy).

(1i1) S.0.796(E) published in Gazette of India dated 21st February, 2023,
notifying certain amendments in import policy condition of Cashew Kernels (broken/whole).

(iv) S.0.679(E) published in Gazette of India dated 14th February, 2023,
notifying certain amendments in Export Policy of Biomass.

[Placed in Library, See No. LT 9120/17/23]
? (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES AND MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRIMATI DARSHANA VIKARAM JARDOSH): Sir, I beg to lay on the Table:-

(D) (1) A copy of the Annual Report (Hindi and English versions) of the Central
Wool Development Board, Jodhpur, for the year 2021-2022, alongwith Audited Accounts.

(1) A copy of the Review (Hindi and English versions) by the Government of the
working of the Central Wool Development Board, Jodhpur, for the year 2021-2022.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.

[Placed in Library, See No. LT 9121/17/23]



(3) (1) A copy of the Annual Report (Hindi and English versions) of the National
Jute Board, Kolkata, for the year 2020-2021, along with Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Jute Board, Kolkata, for the year 2020- 2021.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (3) above.

[Placed in Library, See No. LT 9122/17/23]

(5 (1) A copy of the Annual Report (Hindi and English versions) of the Indian Silk
Export Promotion Council, New Delhi, for the year 2020-2021, along with Audited
Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government of the
working of the Indian Silk Export Promotion Council, New Delhi, for the year 2020-2021.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (5) above.

[Placed in Library, See No. LT 9123/17/23]

(7) (1) A copy of the Annual Report (Hindi and English versions) of the Textiles
Committee, Mumbai, for the year 2020-2021, along with Audited Accounts.

(1) A copy of the Review (Hindi and English versions) by the Government of the
working of the Textiles Committee, Mumbali, for the year 2020-2021.

(8) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (7) above.

[Placed in Library, See No. LT 9124/17/23]

(9) A copy of the Notification No. S.0.6172(E) (Hindi and English Versions) published
in Gazette of India dated 30th December, 2022 making certain amendments in the
Notification No. S.0.5421(E) dated 27th December, 2021 under sub-section (2) of Section 3
of the Jute Packaging Materials (Compulsory Use in Packing Commodities) Act, 1987.

[Placed in Library, See No. LT 9125/17/23]
? (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (SHRI SOM PARKASH): Sir, I
beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-
section 1(b) of Section 394 of the Companies Act, 2013:-

(1) Statement regarding review by the Government of the working
of the National Industrial Corridor Development Corporation, New Delhi, for the year 2021-
2022.



(11) Annual Report of the National Industrial Corridor
Development Corporation, New Delhi, for the year 2021-2022, along with Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.

[Placed in Library, See No. LT 9126/17/23]
? (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS (SHRI DEVUSINH CHAUHAN): Sir, I beg
to lay on the Table a copy of Output-Outcome Monitoring Framework (Hindi and English
versions) for the Scheme of the Department of Telecommunications, Ministry of
Communications for the year 2023-2024.

[Placed in Library, See No. LT 9127/17/23]

? (Interruptions)
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